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DISTRICT MAGISTRATE, SARAN

I, Vaibhava Srivastava, S/o Sri Deepak Kumar Srivastava aged about 36 years
working as a District Magistrate, Saran, Chapra for gain of Respondent N
4 Office and I am duly authorised by competent authority to swear this
Affidavit and do hereby solemnly state and affirm as follow
That the present Original Application has been filed by the Petitioner for directing
the respondent No.- 04 to take appropriate steps towards rehabilitation

/restoration of Tel River, to remove encroachment there upon and plantation of
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That it is also pertinent to mul
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: 1 oedor dated 16.04.2020 the answering respondent took the Mmatter
application and order dated
seriously and vide an order contained in memo No.- 1297 dated 36.04.2073
constituted a 09 (nine) men committee headed by the Deputy Development
Commissioner, Saran and ordered to submit a report regarding grievances of the
Petitioner.
Photo copy of the order contained in

memo no.- 1297 dt. 30.04.2026 is being

annexed and marked as Annexure- "A”
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1L 1s relevant to mentiop here that the existence of Tel river touches

jurisdiction of onjy o 2 TY: cpect '
¥ 03 blocks in Saran District namely Jalalpur, Sadar and
Rivelgani >
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ore, aftey discussion over all the relevant issues the DDC, Saran
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2. That as far remova] of de siltation of the Tel River is concerned, in the light of

direction of the Deputy Development Commissioner, Saran, a detailed project

report (hereafter DPR) has been prepared by the Executive Engineer, Flood

Control & Drainage Division, Chapra for which the sum of Rs/-2710.08 lakh was

estimated,

6. That it also reveals from the report of the DDC that the BDO, Sadar vide letter

No - & . y .
No.- 834 dated 1 1.05.2026 reported that cleanmg work of Tel River is going on
28 =4 & k)
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no subsistence of e
he Circle Officer jalalpur vide letter No.- 1021 dated .
& Symilarly the C1TEE
Block. Similarly 1
Hy | ported that there is NO encroachment over the land of
2.05.2 cifically reportes
08.05.2026 spect 3

ithin risdiction of Jalalpur and lastly vide letter No.- 506 dated
Tel river within JuUibEs

ilganj also reported that river in question was

11.05.2026 the Circle Officer, Riv

; <AL _ s be g -
duly measured over which no encroachment has been found.

That considering all the facts and document annexed herewith it comes out that

0

| River as alleged by the Petitioner and for

there is no € =nicroachment over the Te

removal of siltation of the Tel River, proper and adequate initiative is being taken

and the same will be removed within reasonable time after due process.

9. That with regard to the prayer for plantation of trees over the embankment of the

river, it is respectfully submitted that plantation of trees directly over the river

iiny

embankment is not technically feasible, as the same may create serious possibl
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of cracks and / or seepage in the embankment in the future. ¢ onsidering the said

and

o ﬁ;ﬂm technical aspect, for the purpose of plantation of trees, equivalent non forest |

5 2 ;3 ,m ‘;%zl
A A

g total 4.32 hectares has been identified and vide letter no-. 2887/Rev.
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VERIFICATION
Cerified at Chapra (Bihar) on this day of ___' "~ July, 2026, that the

sverments and facts stated therein above are true and correct to my

knowledge and belief and nothing material has been suppressed therefrom
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